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MINISTRY OF CULTURE
(Archaeological Survey of India)
NOTIFICATION
New Delhi, the 14th July, 2025

S.0. 3199(E).—Whereas by the notification of the Government of India in the Ministry of
Culture (Archaeological Survey of India), number S.O. 577(E), dated the 9th February, 2021 published in the
Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii), dated the 9th February, 2021, the Central
Government gave two months notice of its intention to declare the ancient monument specified in the Site
Plan and the Schedule to the said notification to be of national importance and a copy of the said notification
was affixed in a conspicuous place near the said ancient monument, as required by sub section (1) of section
4 of the Ancient Monuments and Archaeological Sites and Remains Act, 1958 (24 of 1958);

And whereas copies of the said notification were made available to the public on the 9th February,
2021;

And whereas no objections from the public have been received by the Central Government;

Now, therefore, in exercise of the powers conferred by sub-section (3) of section 4of the Ancient
Monuments and Archaeological Sites and Remains Act, 1958 (24 of 1958), the Central Government hereby
declares that the ancient monument specified in the Site Plan and Schedule annexed hereto, to be of national
importance.
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SITE PLAN OF MENHIRS AT VILLAGE LIANPUI, DISTRICT- CHAMPHAI, MIZORAM
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SCHEDULE
Revenue
Plot
Number to
A
State District Locality Name of be rea Ownership Boundaries
Monument .
included
under
protection
1 2 3 4 5 6 7 8
Mizoram | Champhai | Lianpui | Menhirs Plot 0.28 State North:
Village Number 1 | Hectare | Government
Cliff portion (Kham),
vacant land of C.
Saithuama and
vacant land of Zatawna.
South:
F. Khuangthanga’s house
East:
Lianchuaii’s house,
vacant land of
Presbyterian Church and
vacant land of C.
Ramlianzauva.
West:
Main road (Champhai to
Lianpui) and
Lalsailova’s house.
Total Area | 0.28 Hectare
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